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Manufacture of Santivini by
M/s Sandez(I)

3189 SHR1 RAMDEO SINGH. will
the Mimmster of PETROLLUM
CHEMICALS AND FERTILIZERS
be pleased to state:

(a) what 18 the total capacity graat.
ed to M/s. Sandoz(I) Ltd, for the
manufacture of Santivini;

(b) how Sandoz applied for the
manufacture of Santivinm1 and what are
the getails of production before the

grant of COB licence to this company,
and

(e) defails of production of Santivir}
during Jast three years, year-wise along
with details of canalised bulk drugs
released to this company for the
manufarfute of thig product?

THE MINISTER OF PETROLEUM
AND CHEMICALS AND FERTILI-
ZERS (SHR H N BAHUGUNA):
(a) M/s Sandoz (I) Limted, Bom-
bay had been gianted COB licence
No. L/22/416/71-Ch 111 dated 16-7-
1871 for pioduction of the following
items 1n accordance with the Revised
Industrial Policy of July, 1970

(1) Intestopan Vaginal Tablets
(2) Intestopan Suspension

(3) Intestopan Forte Capsules
(4) Hematrine Liquid

(5) Intestopan Q Capsulesg
(8) Sandocycline Capsules

(7) Phenipan Sandoz (Dry Syrup)
(8) Folestine Tablets/Capsuleg
(9) Torecan ampoules

(10) Torecan Tablets

(11) Santivini

No capacity in respect of the items
covered thereof had been specified
except that these items will be manu-
factureq within the overall capacities
of formulationg already approved in
their favour plus 25 per cent to cover
the additional capacity ‘or the
aforesaid ifems
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(b) Though M/s. Sandox were not
in production of Santivini at the time
of applying for a COB licence, based
on the effective steps claimed to have
beén taken by them, they submitted
an application for issue of COB licence
for the same in 1970,

(c) According to the information
available, the production of Santivini
Syrup during 1975, 1876 and 1977 was
630334, 581405 and 578767 litres respec-
tively. DGTD units are not released
canahised bulk drugs linked with their
requirements in respect of individual
drug formulations, hence there is no
data available about release of canalis-
ed bulk drugs to this company for the
last threa years for the munufacture
specifically of Santivini.
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[ 8202 SHRI DAJIBA DESAI Wwill
the Minister of RAILWAYS be pleased

I'Mthﬁfmmm to state "
(a) whether a project to convert
(w) = Tewr TS oA W Mira)—Hublh Meter gauge rail line to
o ¥ afie ¥ wieme ;!i Broad gauge 18 under consideration,
and
we
L1

(b) 1f so, whether 1t will be includ-

I ed 1n Sixth Five Year Plan of Rail-

Gt T e wrefricn @ se g ways?
® Tiw ¥ B doen wefa ® Ao o THE MINISTER OF STATE IN THE
St w1 FEiEE W & ey MINISTRY OF RAILWAYS (SHRI
8 SHEO NARAIN) (a) and (b). A
7) Wik (w) o @7 ot & survey has been carried out for the
zhé' IR wEE R TwiA wwen conversion of Miraj-Hubli lme to

qw feeow qma § ) broad gauge As the existing capacity





